49 Written Answers {12 AUG. 1970 ] to Questions 50

RevisioN oF THE DRrRUG Prices ControL |  THE MINISTER OF STATE IN THE

OrDER . MINISTRY OF PETROLEUM AND

CHEMICALS AND MINES AND ME-

*379. SHRI K P. SUBRAMANIA TALS (SHRI NITt RAJ SINGH CHAU-

MENOIN : DHARY} : (a) and (b) The proposals for

SHRI THILLAI VILLALAN : speedtmg up hmirlxer%l 'fxploitatlon in the

} . country, as finalised by the Government,

DR.Z../.AHMAD: are given in the Chapte: on ‘Industry and

Minerals’ of the Fourth Five-Year Plan

which has since been laid on the Table
of the House,

Will the Mi ister of PETROLEUM ‘
AND CHEMICALS AND MINES &
METALS be ple sed to state:

(a) whether tie Government of India
have revised the Orug Prices Control Order

recently; *381. wear waTw fag dgeT : #7 wmween
(b) if so, wha are the reasons therefor; | qun afrarz fagtem st Rt s wie qaT

(c) whether 1t has come to Government’s | fa®ta T3y oz 717 %Y $771 79 fF .
notice that a nuinber of drug firms are cir-
camventing the order through gubious ways (%) #maz w7 & fr 75 faey ¥ #9792
like re-naming and re-labelling of their 2 > q a8

products and F A JIA FIT FEILET T4 ;O T fram

(d) the detail. of the steps; if any, taken | 70 & AT E A8 A F S wefy of 73t AW
by Government to ensure that the revised | 3y 7 &,
order is implem 'nted by the drug manufac- N
turets?

FHA AT, af foedt 1 AW qgen A+

—_————

() 70 75 Y A= & F I Agw ¢

THE MINISTER- OF PETROLEUM | AT W & St F39 L7 ERa F271 & |
AND CHEMICALS AND MINES AND . L
METALS (DR. TRIGUNA SEN) : (a) Yes, (rr) F0FAT UT gree &1 A1H ot F7=
Sir. The revised order calied the Drugs | {z 5
(Prices Controli Order, 1970, was issued on feert gl Sl
the 16th May, 1970. (7) afg 7, &t vad A0 FrTA E ?

(b) To rationalise and to stabilise the | [ ReNaMING oF CURZON RoAD, NEw DELHI
prices of drugs at a reasonable level.

. *381. SARDAR GURCHARAN SINGH
(c) No such instances have come to the | TOHRA : Will the Minister of HEALTH
notice of Gowvi rmiment so far. AND FAMILY PLANNING AND
) WORKS, HOUSING AND URBAN DE-
(d) Sufficizn: powers are vested under the | VELOPMENT be pleased to state:
provisions of t1e Order in the Central and
State Governreents to ensure the imple-
mentation of t1e Order. Government also
propose to au:horise Drug Controllers and
Civil Supplies authorities in this behalf.
A close watch s being kept on the situation
and Government are prepared to meet any
eventuality.

(a) whether it is a fact that the name
of the ‘Curzon Road” in New Delhi has been
changed to ‘Kasturba Gandhi Marg’ and
signboards etc. indicating the new name have
also been put up there;

(b) whether it is also a fact that there is
a Government building on the same road
known as Curzon Road, Hostel;

MINERAL EXPLOITATION (c) whether the name of the Curzon

*330. SHRT BABUBHAT M. CHINAT : Road Hostel also has been changed; and

Will the Min ster of PETROLEUM AND
CHEMICALSY AND MINES AND ME-
TALS be pleased to state:

(d) if not, what are the reasons therefor?]

eyreen @ar afezre famam s famio,
waTa ST A fawra der (st Fo Fo wig) ¢

(a) whether there is a proposal under
Government™ consideration to speed up .
mineral explcitation in the country; and ‘ (EF) Uk

(b) if so, v hat are the details thereof? i ¥ ] English translation.



